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[Shri Lal Bahadur Shastri] 
pretty bad and I had said that the 
people are extremely unhappy over 
that. It is not good to think that 
we should always fight and fight 
with arms; I do not consider that to 
be essentially a special strength 
either on the part of Government or 
on the part of any Member of the 
Opposition. We are dealing with our 
own people, one of the States of our 
country and if we can deal with the 
situation peacefully, we must do so 
and steps have been taken in that 
regard ..... . 

Shri Hem Barna: I agree with what 
he said .... (Interruptions.) 

Mr. Speaker: He ought not to 
interrupt. My patience is being 
taxed. I would request hon. Mem-
bers just to help me in this; at least 
on the last day of this session, I 
thought everybody must have felt 
exhausted today and there ought to 
be calm, but I find that there iI 
greater excitement rather. (Interrup-
tion) . 

Shri Hem Barna: May I submit 
that I agree with the han. Minister. 
I welcome his statement, but then 
the howling is there. 

Mr. Speaker: Order, order. 
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Shrl Hem Barna: I welcome the 
statement about peace. 

Mr. Speaker: Order, order. In 
spite of my request, in spite of all 
that I entreated, even then, he will 
continue. 

ShY'i Ifem Barna: May I submit a 
personnl clarification? 

Mr. Spel\ker: Order, order. What 
is to be done now? Now th:!rc are 
'nro moce calling attention JIOUceti 

today. I would suggest tha1: tIlea 
statements might be laid on th.· 
Table of the House, because it will 
take more time. 

Several Boa. Members rose-

Shrimati Reau Cbakravarity: They 
are very important. (Interruption). 

Mr. Speaker: Order, order. If the 
House wishes, I cannot have any 
objection in spending more time. 
Already, we have spent 50 minutes. 
They should realise that because thia 
was the last day of this session, I 
put in all these today; otherwiser 

according to the rules, only one Cal-
ling Attention Notice can be put In 
on one day and not three. 

Dr. L. M. Slnghvi: I think you will 
do justice. 

Mr. Speaker: All right. 
that. 

allow 

(ii) REPoRTED BURNING OF SOMIl 
VILLAGES IN MANIPUR BY NAGA HOSTILEI!I 

Dr. L. M. Siaghvl: I call the atten-
tion of the Minister of Home Affairs 
to the following matter of urgent pub-
lic importance and request that he 
may make a statement thereon: 

''Reported burning of soma 
villages in Manipur by Naga 
hostiles recently." 

The Minister or State ia the MiDJs-
try of Bome Mairs (Shri BathO: 
Shall J read it, or. shall I lay it on 
the Table of the House? 

Mr. Speaker: He may read it; th!lt 
is the demand. 

Shrl Rathl: There is no informatioD 
to the effect that some villages in 
Manipur were burnt by Nags. Hos· 
tiles r(>cently. 

2. On 24th April, 1964, at about 7 
P.M., some followers of Rani GaidillU 
burnt .eventeen houses of NjeniD' 
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Village which ie part 01' Phuklong 
Khunon Village in lihe Tamenglong 
'Sub-Division (,[ ~ r State. There 
is no evidcllc<: t() s;,o',v that gutting 
of these houses by fire was perpc-
a:ated by Naga Hostiles. There has 
been no loss of life. The damage 
caused to property is estimated at 
lb. 7,000. The affected villagers arc 
taking shelter at a nearby village 
called Inem. No villager is missing. 
'11he culprits have not yet been traced. 

3. No other incident of the kind in 
J.!anipur State has been reported. 

Dr. L. M. Sl ~hri  May know 
whether the Government have been 
able to identify all the culprits 'II.·ho 
(ave rise to this carnage in these 
Tillages and, if so, what are the details 
thereof and what do thc Government 
propose to do? 

8hri Hatht: It has not been able to 
trace the culprits as such. But from 
the information available, it seerm 
that it was ,because 01' internal feuds. 

Shri Kapllr Sl ~h (Ludhlana): 
.imply wish to ask whether it is al-
together beyond our competence to 
Ileal off the Nagaland borders from 
the foreigners and to pacify and re-
condIe the 'belligerents underground 
and. if not, for how long do we pro-
pose to keep this running sore? 

Shrl HaW: It was because of these 
internal feuds between the various 
8ects 01' the Nagas. There is no infor-
mation about foreign intrusion in this. 

Shri BhaIlu Prakash Slnrh (Rai-
garh): Keeping in view the law and 
order situation, may I know how far 
it is correct that the arms and ammu-
nition i recovered from the hostile 
are not only supplied by Pakistan but 
also come through Burma and, 
If SO what ·stePs the Government have 
t lte~to ·bring this tact to the notice 
of the friendly Government ot 
'Burma? 

8hrJ Hathl: This question generallY 
does not arise. The question is about 

the &-e or the burning of villages. 
About the question of supply ot arms, 
the Defence Minister answered about 
two minutes back. 

8hri Jashvant Mehta (Bhavnagar): 
May I know. what steps the Gov-
ernment have - taken for the protec-
tion of the villager" cgainst the 
N aga hostiles? 

Shri Hathi: We are considering of 
raISIng the armed Manipur Rifles 
Battalion, I think, from two to tour. 

8hrt Rem Barua: This may be due 
to internal feuds a5 reported by the 
Hon. Minister. But the .arms and 
ammunition used in the operations are 
foreign arms and ammunition. What-
ever that might be, in view of the 
faet tllGi the violent acthdties 01 the 
Naga hostiles have int.ensified in 
Nagaland, may I know how far it is 
• fact that our army have put pres-
sure on the Government to hand over 
Nagaland to the army in order to 
restore peace there? 

Shrl Hathi: I do not think it arises 
trom this question. 

An Ron. Member: Then what doei 
arise? 

8hri Hem Barna: What does arise 
then? 

Mr. Speaker: Order, order. Onp can 
express one's opinion. Well. thp ob-
jection is that the activities have 
!rather increased, and they want to 
know whether the Government have 
done somethng in that regard in order 
to check them. 

Shri Hathl: In fact, this in('ident I, 
not by Naga hostiles. In fact, this 
village is supposed to be supporting 
the hostiles; it is these sects who 
support the Naga hostile, who have 
done these ~ 
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Shrl P. C. Borooah: Does it indi-
cate that all efforts of the Govern-
ment to restore peace in Na,aland in-
cluding the efforts of Rev. Webael 
800tt have proved futile! 

Shri Hath!: We cannot say that 
el!orts are futile. But We are taking 
steps to tighten it. 

(ii) REPORTED BREAK DOWN OF MILl!: 
SuPPLY BY DELHI Mn.:It SupPLY Scm:r.o 

Mr. Speaker: There is another Cal-
ling Attention Notice ab(>ut the milk 
rupply scheme. I learn that it is a 
statement which covers four or five 
pages. I will take it at 1\ O'clock. 

Shrl Indrajit Gupta: Can We ask 
questions then? 

Mr. Speaker: I will allow that . 

Mfr. Speaker: The statement might 
be laid on the Table so that Membcr3 
might put questions. 

The Minister of State in the Minis-
try of Food and Agriculture (Shr} 
A. M. ThollWl): I beg to lay the st t~

ment on the Table of the HousC'. 
[Placed in Library. See No. LT-2867/ 
64.] 

RE: CALLING ATTENTION 
NOTICE 

(QUERY) 

Shrl Nath Pat (Rajapur): I am not 
interrupting the proceediltgs, but may 
I submit that I have not got any re-
ply from you. There may be some 
failure of communicatiun. It is with 
regard to my Calling Attention Notice 
about the strike of the employees in 
the Free Press Journals, Bombay. For 
the other CaJli.ng Attentiun Notice3, I 
got the reply that they have b.!en 
disallowed. But in this case no reply 
has been received. 

Mr. Speaker: I will just convey to' 
him. 

Shri Nambl&r (Tiruchirapalli): It 
should also be taken up in the even-
ing the Free Press strike and the 
CaUinl' Attention Notlcp thereon. 

Mr. Speaker: I cannot promise. Let 
me first find out. 


